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Exploration gor Tube Wells and Filter

1868. 'SHRI S.D. SOMASUNDARAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the findings by the
Central Ground Water Board are not
shared either with the agriculturists
in Tami; Nadu or with State Ground
Water Board Officials;

(b) if so, the purpose for which
both Central and State officials work
at variance without mutual consulta-
tion; and

(c) whether the Government would
assure that their exploration wil]l be-
nefit the agriculturists to indicate the
correct places in which tube wells/
filter points could be profitably loca-
ted?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) No, Sir. The
programme of investigations of the
Central Ground Water Board is drawn
up in consultation with the officers of
the Ground Water Wing of the public
Works Department of Tamil Nadu. All
investigation report are made gvaila-
ble to that office to help the State Gov-
ernment in formulatiag Ground Water
Development schemaes.

(b) The question dces not arise.
(c) Yes, 'Sir.

Krishna Water to Madras City

1869. SHRI S. D. SOMASUNDARAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether there is a stalemate/
dispute in regard to method of bring-
ing Krishna water to Madras city
between various State Governments;
and

(b) if so, whether Government of
India will speed up the settlement and
take up the execution without delay?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a, and (b). The
alternative proposals drawn up by the
Government of Tamij} Nadu for trans-





